BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Appeal No. 01/2013
IN THE MATTER OF:

Medha Patkar & Ors. Petitioner
Versus
Ministry of Environment, Forest and Climate Change & Ors. Respondent

MEMO OF PARTIES (As per order dated 09.12.2024)

Medha Patkar & Ors. Petitioner
Versus

1. Ministry Of Environment & Forests, Climate Change
Through Secretary, Paryavaran Bhavan,
C.G.O. Complex, Lodhi Road,
New Delhi-110003.
Ph: 011-20819308, 011-20819408
Email: secv-moef@nic.in Respondent No. 1

2. The Chairman,
Madhya Pradesh State Pollution Control Board
Paryavaran Parisar, E-5. Arera Colony.
Bhopal-462016.
Phone N0.0755-2463143
Email: chairmancell@rediffmail.com Respondent No. 2

3. The State Of Madhya Pradesh
Through The Chief Secretary.
Vallabh Bhawan, Bhopal-402003.
Phone No: 0755-2441848, 2441370
Email: cs@mp.nic.in Respondent No. 3

4. Adani Power Limited,
K.P. Epitome, Near DAV International School,
Makarba, Ahmedabad, Gujarat- 380051. Respondent No. 4

5. The Chief Conservator Of Forests.
Ministry Of Environment And Forests.
Regional Office (WZ),
E-5. Kendriya Paryavaran Bhawan, E-5, Arera Colony. Link Road-3, Ravishankar Nagar,
Bhopal-462016.
Phone No.: 0755-2465054, 2465496, 2466525, 2302432
Email: rowz.bpl-mef@nic.in Respondent No. 5

6. M.P. Power Management Company Ltd.,
Through Chairman, Shakti Bhawan, Vidyut Nagar, Rampur, Jabalpur-482008
Tel. No. 91-761-2661111, 2661106, 2661107
Email: md@mppmcl.com Respondent No. 6
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